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$[PAY ScaLts o EMPLOYEES IN ANTIBIOTICS
FACTORILS

19. SHRI O. P. TYAGL: Wil the Minis-
ter of PFTROLEUM AND CHEMICALS
be pleased to state:

(a) whether the pay scales of the em-
plovees working in vaiious public sector
anubiotics factories are identical;

(b) if not, the detalls of pay scales 1n
different factorics; and

(c) the reasons for this disparity?]
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to Questions 64

+[THFE MINISTLR OF 1AW AND JUS-
TICE AND PETROLEUM AND CHEMI-
CALS (SHRI H. R. GOKHALE): (a) The
scales of pay 1n the two undertakings,
nanely, Antibiotics Plant, Virbhadra,
Rushikesh of Indian Dirugs & Pharmaceu-
ricals Lymited and  Hindustan Antibiotics
Lumited, Pimpri, Poona are not completely
wdentical though thev  are comparable in
some  cases.

(b} Statements showing the pay scales in
the two undertakings are attached. [See
Append’~ LXXXII, Annexure No. 3.]

{¢) The scales of pay have been fixed by
the two undertakings, are attached. [See
among other things, to the regional consi-
derations, the particular needs of the en-
terprises and other relevant factors.]

" SHORIAGE OF MOLASSES

13 SHRI A G KU KARNI-
SHRI 5. B. BOBDEY

SHRI V. R. PARASHAR:

Will the Minwster of PKTROLEUM AND
CHEMIC \LS be pleased to state:

(a) whether Government’s attention has
been drawn to the press report regarding
shortage of molasses 1n the country during
the curicnt year; if so, what steps are pro-
posed to augment the shortage:

(by whit is Government’s policy with re-
gard to the supply of molasses for industrial
purposes and at what rates; and

(¢) whether the products manufactured
by the Chemical Units out of the molasses,
so supplied, are aiso under Price Control
Ohder?

THFE DEPUTY MINISTER IN THE
MINISTRY OF PFTROI FUM AND CHE-
MICAI S (SHRT DAT BIR SINGH) (a) The
Governm nf 1. awate of the cwuirent short-
age ol molwses in the country.  To meet
the <ho'tage of wmolasses, arrangements
have been made to import molasses and
alcohol. The position is  heing closely
watched and further necessarv  action to
augment upply  will be taken when the
sHitation so warants

(MY D wbutwon and pricing of molasses
arc teguhated either under the Central
Molasses Control (Amendment) Order, 1972
which v force 1in some States or under
the respective  enactments of the other
States

t{ ] English  translation.
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(c) No chemical products are manufac-
tured directly trom Molasses  Molasses 15
mainly used for production of alcohol The
other uses of molasses are for tobacco cur-
g, cattle and poultry feed and foundries
etc Alcohol 1s used 1in manufacturing pro-
ducts hke polvethvlene synthetic rubber,
drugs, insccticides and other chemicals Qut
of these the prices of synthetic rubber and
drugs are controlled by the Government
Among 1nsecticides the price of DDT 1
also regulated.

Stow progrrss IN HFL avp BHEL
14 SHRI A & XUIKARNI

SHRI V R PARASHAR

SHRI S B BOBDEY

Will the Minnster of IRRIGATION AND
POWER be plcased 1o state

(a) whether the attcntion of Government
has been drawn to a piess teport about the
slow progress in HFL and BHEL, to pro
duce requisite power manufacturing units
and 1f so, what steps Government proposc
to take to expedite either production or
make alternate arringements to instal ma
chines to produce more power, and

(b) whether Government have undertaken
any positive stcps to jomn States Grids to
increase supply of power in case of emer
gency and if so, what 1s the progress there
of?

THF DFPUTY MINISTER IN THt
MINISTRY OF IRRIGATION AND
POWER (SHRI BAIJ NATH KUREFT)
(a) The Government 1s already aware of the
crucial role which the production at HEY
BHFL Plants 15 hkelv to play in the
achievement of targets of power production
laid down 1n the Tourth Pian and also for
futute Trve Year Plin A Committee of Po
wer Minnters of 7 different States 1s already
gomg nto this  problem  with a view to
wdentify and eliminate anv  difficulties 1n
regard to supply of equipment for pioject
execution The situation 18 beine watched
carcfully and Govanment will take steps
to ensure that the power projects are not
handicipped on account of non avatability
of generating plant and equipment

(b) As a 1esult of persistent efforts, prac
tically all the State power svstems have been
mter connected 1n the Northern Southern
Fastern and Westarn Regtons of the coun
trv  Power exchanges aie also taking place
over this inter State transmission lines  The
progress made so far in the establishment

[13 NOV. 1972]

to Questions 66

of grid systems
from them

and the benefits derived
15 gnen below —

The Punjab and Haryana systems are
inter connected by 220 KV transmission lines
under the Bhikra system The Delh: power
ssstem 1s diawing power of the order of 85
MW from Bhikra Management Board Sys-
tem over the 220 LV  Ganguwal Rohtak
Road line with the completion of Hissar-
Ballabgarh Delhi 220 kV line, the Delh1 sys-
tem has now been running in parallel with
the Bhakia Management Board system Ra-
fasthan 15 connected with the Bhakra
Management Board system through a 220
LV §/C line from Hissar to Khetry and a 132
AV §/C hinc from Hissar to Rajgarh, the
power drawal over these fines 1s about 50
MW and 2040 MW respectivelv A 220 kV
line from Muradnagar to Dellu, was com-
misstoned 1n January, 1970 and Uttar Pra-
desh was druwing up to about 35 MW of
power over line from Delhi system.

T'he Gujarat and Westetn Maharashtra
power systems are inter connected through
the 220 kV hine via Tarapur Atomic Power
Statton and this line 15 enabling both
Maharashtza and Gujarat to draw power
from Tarapur Atomic Power Station A 132
AV S/C linec on D/C towers with one cir-
cuit  strung, mnterconnecting  Chandni
(Maudhsy v Pradesh) and Bhusawal (Maha-
rashtia) was commissioned 1n 1969 The
second araut was commissioned mm Febru-
ary, 19,2

The constituent  States 1n the Southern
Region are alreadv having unified grids in
the respective systems A 220 kV S/C line
from Baingalore to Singarapet, interconnect-
ing the My ore and Tamil Nadu power
sistams was  commissioned 1in November,
1065 and poner of the order of 150 MW 1s
being fod imto the Tamil Nadu svstem from
the Mysore svstem whenever possible The
920 \V link between Pamba (Keiala) and
Madurar (Tamil Nadu) was commissioned
m 196)70 and Taml Nadu has been
recetvinz 100 MW from Kerala over this
line A 110 WV S/C hne from Mangalore
(Mssore) to Kasargode (Kerala) was com-
musionedl 1 October, 1966 and since then
Kcrala “tate has becn drawing power from
Misore for meeting the load demands 1n
the Xac< 19ode Cannanore region ‘The 220
kV S/C hwe fiom  Munirabad to Hamps
wis completed 1 1970 and power of the

arder of 70 110 MW was bemng drawn by
the Andhii1 Pradesh system over this line
The 220 LV S/C lne fiom Chittom

(Andhia Pradesh) to Katpadt (Tamil Nadu
has been completed

The viuous power svstems n the Easten
recron ¢ alrcady interconnected by 132 kY
lines Bihar is drawing power of the orde
of 50 MW from Damodar Valley Corpora
tion through 132 kV §/C line fiom Chand



